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service and presently working as
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years, belonging to BIHAR LEGISLATIVE ASSEMBLY SECLETARIA

BAISISTANT.. 2eCTION . OFFICER.

_ Degclaration of Assets and Liabilities

Y{!ar

I'IIIII

DYy - 25,

al sy/n/éaugi'uerfv.rﬁe of BIRENDRA PRASAD

give hereln belaw the detalls of the assets (Immeovabls, movable, bank balance, etc.) of

myself, my spouse and dependants*;

given}

>

{A*ssets In jeint name Indicating the extent of joint ownership will also have to be

3

~Dezeription

Zalf

P e el

Spouse

Nama(s)_|

W

{1y

Cash

4,00, 600/~

Nic

Dependant-1

Hams

Dapendant-2

Nama

“Dependant-3

Ete, Name

NI

NI

NI

s

D

Peposits in
Ranks, Financia)
Institutions And
Non-Banking
Financizaf
Campanias

{46,395/-

N1L

N

Ni-

N

il

| COompanies

Bonds,

Daberituras and | § -

Shares In

NI

NI

n—

NIL

NI

area

™

“Other finanelal
: instltuﬁuns.

Savings, LIC

NSS, Postal

Policies, ete

NiL

NIL

NI

NIt

NI

(v

Matar Vehicles

(detalls of
make, ale,)

~NIL

NiL

NIL

N L

[0}

Jeweliery (give

details of
welght and
valug)

140 guom
(2,9¢,000)

NI-

NI

N

N

(vii)

Qther agsets,
such as values
of claims /
interects

NI

N

NI

Nl

NI

]

© Mote;

Value of Bonds / shares / Debeptures as per the latest market value in Stock
Exchangs In respect of listed compantes and as per books In the case of nen listed

companles should be given. :
* Dependant here means a person substantially dependent on iz income. of the

employes,

o



also ave Lo be Indigated)

[ Mok Pmpe:tma in jd_int ownership indicating the extent of joint ownership will

=3
Ha,

Dexeriptlon Salf

" Bpausn

Hame

[ ‘Bependant-1 | Eﬁcpnnﬁmbz
Hams

Oepecant=3
Ete, Mania

] Ha.mqi;’ 21

{iy

1

“agricuttural Land

- Location{s)

- Survey number(s)

- Extanl (Total
measuresrent) !
-Current market value |

NIt

TR = N

= NI

(i}

Man-Agicaitural Land
- Locatlon[s)

= Suryey number{s)

- Extent (Total
fneasurament)
-Current market value

RIL-

NIL NI

NI Nt L

(i)

1 = Current msarket

Buildings (Commercial
and residantizl)
Locatien{s)

- Suriey fdoor
nember(s}

= Extant (Total
miEasurament)

v lieE

NIL-

NI alle

NI NIt

"

-« Extent (T

waluiz

Housesz / Apartm enm,
ek,

- Lozation(s}

= Suryay fdoor

numbEr(s) L

frea .uremﬁnﬁ}
= Current market

T Y 12

NIL NYL-

(v)

Others (such aa

wi-

(AR

NI

NIL NIL

(2)

interest In property)

[ ghve hersin belaw the details of my liabilities / averdues to publie financial

institutions and govmrﬁmem dliesi-
[Mote + Please rg[vn separate details for each item)

Br. | Deserlptien Hame & addrass of Bank / Amaiint guksta nd!w as
N, s Flivancla tHong(s) / an L2 02030
! ‘ Dep aqrtiment (2] _ ;
(8] _|(i) Loans from Banks _ Yono 381 395, 494.0°
: 11} Loans fram Ananclal
matibwtlons. ki Bkl
(ill) Government Dues:
(&) duss to departments "
dealing with government . -
accommaodation
(b} dugs to dupartmcnts
desling with supply of NiL N -
water
(c) duies to departments {
deaiing with supply of ;
electricity g Sl




(dq}wdues ta departments . ",
deallng with telepshones NI . N L"
{e) dues to departments
dealing with gavernment . o
transpart (Including o i
aircraﬂ: and heiimlﬁtcrs) — :
(b) | (1) Income Tax including i
surcharge [Also indicate :
the assessment year upto = NI
which Incame Tax Return
filed. Glve also Permanent
Aceount Mumber (PANI] TQUPKLIIU K
(il) Wealth Tax [Also
[ndicate the asgassment NfL P
year upko which Weaith
_Tax return filed,]
{11} Sales Tax [Only in
case of proprietary NI N
| buginess] WP——
"(iv) Property Tax_ ) nHie Mic -
g sonal Detal
- GPF/CPF/PRAN Mo, - 11011 4056525
Gender - 5 F | R
Date of Birtn - 5|3 J0 5 |1 (OD/MAYY)
Class/Grou - L Jf
Cacke a ]amma Leausm_'nve AssemBLY. PATNA -

(Full Name e.4§. B.A.S.~Bihar Adminlstratlve Service,

B.s,s.-' Blhar Secratarlat Service eic.)

Hﬁm& District i

wE-S'T CH'\H PARAN

I hereby declare that tha abovﬂ dgta:ls arg true to the best of my

Stgnﬂturﬁ ||r||l&ll ERsdariepinapiinkd vivkampivank

knowledga and belief,

Flage: PATNA.
Date;,.)7:02:.2025.

Name of Employee: .0
pesigration:. ASSISTANT,  SECTIoN, OFf) CER—

Department:. BLHAR., LEOISLATIVE Syseerist T,

,...ﬂ.l«....K.\? nAer

Note: Please sign each page of the declaration. Asset declaration farm
must ba in A4 size white paper with computer typed (single side)

in prascribed format,

e



